ACT No. IT or 1919.

- [Passep BY THE INDIAN LiGisLaTive COUNGIL.]

(i?ecez‘bed the assent of the Governor General onthe 12tk March,
‘ 1919))

" An Act further to amend the Indian Paper
- Currency (Amendment) Act, 1917.

VHEREAS it is expedient further to amend the
n Indian Paper Currency (Amendment) Act
XIK of 1917 1917 ; It is hereby enacted as follows :—

1. This Act may be called the Ind1an PaperShorttxtIe.
Currency (Amendment) Act, 1919.

2. In section 2 of the Indian Paper Currency amendment

x1x of 1917. (Amendment) Act, 1917, for the words “ six hundred of section 2,

and sixty .millions,” the words eight hundred mll- g{ﬁ(lx of

lions?*” shall be substltuted

L 8. The Indian Paper Currency (Amendment) Repeal of At
viof191s. Act, 1918, and the Indian Paper Currency (Amend- V1 of 1918,

and
II1 of 1918, mPnt) Ordmance 1918, are hereby repealed. Ordinance,

111 of 1918,




